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CALCUTTA i3ENCH 

O.A.370 of 1996. 	DatB of Order: 02.9.97. 

Present: Hon'ble Mr.Justice A. :.chatterje ,Vice..Chairrnan. 
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PINTU KR DAS 

-vs 
UNION-  OF INDIA & ORE. 

For the i etjtioner: TONE. 

For the espondents: Mr.M. S. Sane rj ee, counseL. 
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None appears for th E petitioner Mr.M.S.Banerjee, 

ld.counsel, appearing fo the responlents, is 	present. 

Order sheet reveals that none a] peared for the 

petitioner on several pre iOuS dates In sucli circurnstanbes, 

t1e applicationis disrnis ed for def ult. 

(M.S.Mukherjee) (?.K.c.1Eere) 
Mernber(A) 	. lice-Chairman 
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